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1
Union Bank 

of India
25-07-2024   31,13,63,665   17,48,63,665 

Financial 
Dues

  31,13,63,665 

Partially 
(relinquished 

over 
Immovable 

assets)

Hypothecation 
of Book debts + 

Immovable 
assets held 
therewith  

0 60.98% 0 0 0 0

The Financial Creditor, Union
Bank of India decided to "Not 
to relinquish" the immovable
propoerties mortgaged wiith
them and subsequently the FC 
sold all the mortgaged 
immovable assets of the 
Corporate Debtor, realizing Rs. 
13,65,00,000/- which has been 
reduced from the claim of 
Union Bank of India. As a result, 
the balance claim of Union 
Bank of India is now Rs. 
17,48,63,665/-. 

2

J.C. Flower 
Asset 

Reconstructi
on Pvt Ltd

06-12.2024         31,70,000                       -   
Financial 

Dues
        31,70,000 No

Hypothecation 
of motor 
vehicles

0 0.00 0 0 0 31,70,000  

TOTAL 31,45,33,665  17,48,63,665  31,45,33,665  -               60.98% -             -               -             31,70,000  

List of  Secured Financial Creditor(other than financial creditors belonging to any class of creditors)
Name of Corporate Debtor: JK Surface Coatings Pvt Ltd, Date of commencement of Liquidation: 19-06-2024 , Order received: 01-07-2024
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